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Jabalpur, Madhya Pradesh have undertaken productionisation of certain defence items,
the details of which are enumerated below:—

(i) Gun Carriage Factory (GCF): GCF has been identified to manufacture and
assemble 155mm x 45 Cal Gun ‘Dhanush’. An indent of 114 Guns has
already been placed on OFB.

(i) Vehicle Factory Jabalpur (VFJ]): VFJ has developed 4 x 4 Mine Protected
Vehicle (MPV) to meet the requirement of Army and Ministry of Home
Affairs. VFJ is also involved in development and production of 6 x 6
Modernized Mine Protected Vehicle (MMPV).

(ii1) In Ordnance Factory Khamaria (OFK), new products like 125mm FSAPDS
Tank Ammunition, 8mm HEAT 751 (with tandem warhead), HEDP 502
and Smoke 469C, Pre-fragmented Air Bombs etc. are being productionised
at OFK, Jabalpur.

Speedy clearance for delayed defence projects

522. SHRI AJAY SANCHETL
SHRI MD. NADIMUL HAQUE:
SHRI RAJEEV SHUKLA:

Will the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that make in India programme has been delayed for the
defence sector and projects under the said programme are pending;

(b) if so, the details thereof and the reasons therefor and measures proposed for
their speedy clearance;

(c) the projects that have been allocated for private players, DRDO and Defence
PSUs by Government in the Defence sector;

(d) whether the entry of private companies in Defence affect the role of DRDO
and Defence PSUs in Defence sector, and

(e) if so, the details thereof and the details of steps taken by Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) and (b) ‘Make in India’ initiative in defence production,
is primarily driven by capital acquisition of defence equipment and other policy
initiatives of the Government. Capital acquisition of defence equipment is carried out
as per the Defence Procurement Procedure (DPP), which stipulates a time schedule
for completion of the procurement cycle. However, the time taken to undertake
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capital procurement of defence equipment depends on the nature and complexity of
the equipment being procured. Nonetheless, under the DPP-2016, Government has laid
down provisions for ensuring swift decision making and effective implementation of

the procurement process.

(c) Defence Research and Development Organisation (DRDO), a Research and
Development wing of Ministry, is primarily involved in design and development of
strategic, complex and security sensitive systems in the field of armament, missiles,
combat vehicles, combat aircrafts, radars, etc. for the Armed Forces.

Procurement of capital equipment from Indian companies, is carried out under the
ambit of ‘Buy (Indian — IDDM)’, ‘Buy (Indian)’, ‘Buy and Make (Indian)’, ‘Make’
and the Make phase of ‘Buy and Make’ categories of capital acquisition. Projects
are awarded to Defence PSUs, Ordnance Factory Board (OFB) and private players
as per the provisions of Defence Procurement Procedure (DPP). During the last two
financial years (2014-15, 2015-16), 85 cases involving ¥ 1,60,362 crore have been
accorded Acceptance of Necessity (AON) by Defence Acquisition Council under
these categories.

(d) and (e¢) The entry of private companies in defence is not likely to adversely
affect the role of DRDO and DPSUs; as role of these segments are complimentary and
supplementary in nature. The wider participation of defence industry, including private
sector, is beneficial for the overall objective of self-reliance and indigenisation in the
defence sector. The Government has taken several steps to encourage participation of
private sector including foreign investment in the sector.

Raising retirement age of doctors in the armed forces

+523. SHRIMATI CHHAYA VERMA:
SHRI VISHAMBHAR PRASAD NISHAD:

Will the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that the doctors employed in armed forces are being
retired at the age of 58 years at present;

(b) if so, whether Ministry is considering to implement the decision of Government
to extend the retiring age to 65 years, as applicable in case of doctors working in
civil and other institutes, to those working in army also; and

(c) the details regarding shortage of doctors in armed forces at present and steps
taken to fill up those vacant posts and details thereof?

T Original notice of the question was received in Hindi.



